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Statement

District-wisenumber of villages in Har yana State with and with -ut post o flices and number of villages
providedwith postal counter facilities through mobile post offices.

Village
provided
Sl Name of District Villages  Villages  with postal
No with post  without counier
oftices  post « flices  facilities
through
mobile
post offices
1© Ambala . {3 1134 20
2. Bhiwani 214 2068 32
3. Gurgaon 178 796 35
4. Hisar 250 229 47
5. Jind 147 195 23
6. Karnal . 105 646 03
7. Kurukshetra 15 392 10
4. Mohinderga 177 518 1tig
9. Rohtak . 250 148 4
10. Sirsa [N 201 48
11. Sonepat 139 181 40
Torar 2024 4708 536
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Promotion to Computors of
Labour Bureau

5212. SHRI BALAK RAM: Will the
Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

() whether the Labour Bureau
[Investigator Grade (II)] Recruitment
Ruies provides equal quota for promo-
tion to the post of Investigator Grade
II to its parent Cadre {Computors)
employees and ex-cadre emplovees of
CSCS8/CSS8  and if so, the reasons
when the later cliss have their own
channels of regular promotion;

{b) whether the employces of CSCS/
C885 cadre are getting fasicr promo-
tions ie, with a shorter length of
service to the ex-cadre posts of Invesli-
gator Grade 11 as compared to parent
cadre employees {(Computors) who
have their sole channel of promotion to
these posts and if so, why und what
steps Government are considering to
take to look to the interests of the Com-
putors of the Labour Bure®u; and
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{¢) whether the CSCS/CSS5S cadre
employees are considered for promo-
tion to the ex-cadre post of Investiga-
tors in other Ministries/Organisations
also like Ministry of Food and Agri-
culture and Planning Commission, etc.
ang if so, with what percentage and if
not, why such rules have been applied
to the Ministry of Labour/Labour
Bureau alone?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
{SHRI RAVINDRA VERMA)}: (a)
ty (c). The recruitment Rules for the
post of Investigator Grade II in the
Labour DBureau do not provide for
cquai quota for promotion of Compu-
tors an the one hand and UDCs/Steno-
graphers Grade II/LD.Cs on the
other. The quota for the latter cate-
vary of emplovees is also to be shared
by trunsfer of Investigators Grade II
from the Ministry of Labour as will
be seen from the following provisions
of the Recruitment Rules for the post
of Investigatorg Grade IT—

ti) 1/3 by direct recruitment,

(ii) 1/3 by promotion of Compu-
lors,

{iii) 1/3 bv transfer of Investi-
pator Grade T from the Ministry of
Labour or ‘by deputation/transfer
of UD.Cs/Stenagraphers Grade 111/
L.D.Cs.

2 It i not correct to say that
emplovees of CSCS/CSSS  cadre are
getting faster promotion that Compu-
1orz to the post of Investigators Grade
II. As per the Recruitment Rules, a
Computor with 3§ years' service
becomes eligible for promotion to the
post of Investigator Grade II; whereas
U.D.Cs/Stenopranhers Grade TI1 with
3 veary service and LD.Cs with 8
Years' service bhecome eligible for ap-
pointment on deputation/transfer
basig to this post,

3 The informmtion relating to pro-
motion of CSCS/CSSS employees to
the post of Tnvestigators or equivalent
posts collected from cert®in Ministries/
Departments, shows that in certain





